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Fresh Levy Imposed e Indisn
Goods by U. K.

219. SHRI N. SHIVAPPA :
SHRI BIRENDER SINGH RAO :
SHRI MUKHTIAR SINGH
MALIK :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether the U, K. Government have
recently imposed a fresh levy on the Indian
goods exported to U. K.;

(b) if so, how far it has affected India's
trade; and

(c) Government’s reaction thereto ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) Government
of India are not aware of any fresh levy
imposed by U. K. on Indian goods. The
Government of U, K. have, however, decided
to impose a new tariff on our cotton textiles
with effect from the Ist January, 1972.

(b) The effect of the , propesed customs
tariff in U. K. on our cotton textile export
can be precisely assessed only after the tariff
comes into effect.

(¢) Government of India feel that the
action proposed by the British Government
in respect of our cotton textiles is wholly
unjustified.

Lowering of Voting Age

220. SHRI N. SHIVAPPA :
SHRI C. K. CHANDRAPPAN :
SHRI R. V. BADE :

Will the Minister of LAW AND JUSTICE
be pleased to state ;

(a) whether Government have received
many resolutions from various sections
demanding the lowering of voting age; and

(b) if so, the reaction of Government
thereto ?
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THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY) :
(@) Yes, Sir; certain representations in
this behalf have been received.

(b) The matter is being examined.

Negotiations with South Korea Re:
Leng-Term Supply Programme

221. SHRI N. SHIVAPPA :
SHRI HARI KISHORE SINGH :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether Government have recently
negotiated with the South Korean Govern-
ment for a long-term supply programme;

(b) if so, the nature of discussions held:
and

(c) the conclusions arrived at ?

THE MINISTER OF FOREIGN
TRADE (SHRI L, N. MISHRA) : (a) No. Sir.

(b) and (c). Do not arise.
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Instalfation of Therninl Power
Station in North Bengal

223. SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(2) whether the proposed thérmal power
Station for Nesth Bengal would not now be
Wstalied in North Bengal; and

(5 if 50, the reasoms thereof ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). The Planning and Construction of power
stations is normally the responsibility of the
respective States except where the matter
concerns more than one State and where the
needs of the regional grid as such have to be
met. In such few exceptional cases, the
Government of India have to consider setting
up of power stations in the Central Sector.

For a situation of this nature, in North
Bengal and North Bihar, four alternative
sites in North Bengal are under consideration
and the State Government have been requested
to carry out the further investigations necess-
ary for taking a decision in the matter.

Absorption of Former Martin
Reailwey Employees in
Indian Rallways

224. SHRI PRIYA RANJAN DAS
MUNSI :
SHRI MULKI RAJ SAINI :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether Government propose to
reopen the Martin Burn Light Railways
{which closed down recently) with subsidy;

(b) whether the Martin Railway employees
will be absorbed in the Indian Railways if
the Light Railways are not re-opened; and

(c) the steps being taken to provide jobs
to those employees ?

THE MINISTER OF RAILWAYS
(BHRI K. HANUMANTHAIYA) : (a) No
such proposal is under Government’s conside-
ration at present,

(d) Yes.

(¢) The employees of the erstwhile
Shahdara-Ssharanpur Light Railway have
been screened and offers of Intment
fssued to a large number of m. The
screening of the staff belonging to erstwhile
Bowrah-Anita and Fowrah-Sheakhala Light





